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Allocation of Foreign Exchange to
Registered Exporters

765. SHRIMATI ROZA  DESH-
PANDE: Will the Minister of FIN-
ANCE be pleased to state:

(a) whether a recent study reveal-
ed that foreign exchange allocation
to the registered exporters have in-
creased manifold; and

(b) if so, the reasons therefor and
the amount of foreign exchange re-
leased in the years 1972-73, 1973-T4,
1974-757
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THE MINISTER . OF FINANCE
(SHRI C. SUBRAMANIAM): (a)
Import licenceg are issued- to the Re-
gistered Exporters in accordance with
the provisions of the Import Trade
Control Policy for the relevant fiscal
year, and no separate foreign ex-
change allocation, as such, is made in
favour of the Registerd Exporters.

(b) The value of import licences
and release orders issued under the
Registered Exporters Scheme during
1972-73, 1973-74 and 1974-75 (upto
27-7-74) is as under.

(Value in Rs. Crores)

Import Licences
Release Orders

1972-73 1973~74 1974-75
upto 27.7.74
. 135°99 151°25 39-44*
4764 6803 18 - 59%
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Loek-out in Indian Airlines

767 SHRI NOORUL HUDA: Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) the reason why the lock-out
declared in the Indian Airlines some
months ago has not been completely
lifted as yet;

(b) whether the dispute between
the Indian Airlines management and
its employees has been amicably settl-
ed; and

(c) whether Government have re-
ceived reports of excessive work-load
on employees after declaration of
the lock-out?

THE MINISTER OF TOURISM
AND CIVIL, AVIATION (SHRI
RAJ BAHADUR): (a) and (b) Of
the 15977 employees in the service
of the Corporation before the lock-
oui, all but 10 have resumed duty,
either after the Unions representing
them had signed settlements with the
management agreeing to work accord-
mg lo the new shift system and co-
operate with the management in el-
minating wasteful work practices or
on individual employees themselves
gwving such undertakings. The lock-
out has been lifted in respect of all
such employees. Only one union iz
Air Corporations Employees’ Union,
whose membership extends to more
than 11,000 employces of the non-
techrmical categories is yet to sign such
a gettlement, although all the em-
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ployees represented by this Union,
excepting 10, have signed kidividual
undertakings and resumed duty. The
lock-out in respect of the remaining
10 employees will be lifted as soon as
they give individual undertakings or
when the Air Corporations Employees'
Union reaches a sejtlement with the
management,

(¢) No, Sir.

New Leaders of Smugglers’ Gangs

768. SHR1 S. A. MURUGANAN-
THAM: Will the Minister of FIN-
ANCE be pleased to state:

(a) whether Government are aware
that with the disappearance of the
leaders of different gangs of smugglers
their foreign counterparts are not
only changing the area of operation
but also recruiting new leaders; and

(b) if so, the action taken or pro-
posed to be taken for checking this?

THE MINISTER OF STATE I[N
THE MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE):
(n) and (b) The Goveinment have
not received any specific information
in this regard. However, the activi-
ties of smugglers are kept under con-
stant watch and the preventive staff
15 deployed and intelligence opera-
tions are geared up according to the
needs of the situation.

Reservation for S.C. and ST, in Air
India and Indian Airiines

110. SHR P. M. SAYEED: Wil the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether some of the autono-
mous bodies attached to his Ministry
e.g. Air India and Indian Airlines, had
objected to follow Government orders
for reservations for Scheduled Castes
and Scheduled Tribes, in posts filled
on the basis of promotion;





